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Indian Institute of Information Technology in Nagpur

1340. SHRI AVINASH PANDE : Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether Government has approved the setting up of an Indian Institute of

Information Technology at the site selected and proposed in Nagpur; and

(b) if so, the details and time-frame proposed for the same and if not, the reasons
therefor?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT(SHRIMATI
SMRITI ZUBIN IRANI): (a) and (b) Yes, Sir. The proposal for establishment of Indian
Institute of Information Technology (IIIT) in Public Private Partnership (PPP) mode at
Mouja Waranga, Tehsil Nagpur (Rural), District Nagpur, Maharashtra has been approved
on 1st May, 2015. The Institute is expected to begin its academic session in 2016-17.

Parameters under right to Education in Maharashtra

1341. SHRI AJAY SANCHETI: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) the details of parameters set under Right to education;
(b) how States have performed under each of the above parameters;

(c) whether Maharashtra has made positive strides in implementing these
parameters, if so the States which have lagged behind in implementation of these

parameters; and

(d) steps taken by Government to help States in achieving targets under these

parameters?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI
SMRITI ZUBIN IRANI): (a) and (b) The status of different parameters as specified by
the Right of Children to Free and Compulsory Education (RTE) Act, 2009 under Sarva
Shikha Abhiyan (SSA), state/UT wise including Maharashtra is given in the Statement
(See below).

(c) Maharashtra has adopted the Right of Children to Free and Compulsory
Education (RTE) Act, 2009 and has notified all the mandatory sections of the Act.
Maharashtra has achieved universal access for both primary and upper primary schools as

per neighbourhood norms of the State. The Pupil Teacher Ratio (PTR) in the Government
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Schools in Maharashtra has been improved from 26 (2009-10) to 23 in 2013-14. All
teachers in the State are professionally qualified. State has notified SCERT as its academic
authority and the State has revised its curriculum and also its textbooks. All States/UTs
are being supported under SSA for achieving the gaps in relation to above parameters.
Maharashtra has reported construction of 5586 toilets in 3545 schools under the Swachh
Vidyalaya Initiative.

(d) The SSA is implemented as a centrally sponsored scheme in partnership with
State Governments for universalizing elementary Education across the country. Through
the SSA, States and UT's are being provided funds to achieve the laid down targets. The
Swachh Vidyalaya Initiative launched on 15th August, 2014 by this Ministry emphasized
the need for education of girls and made a national call for provision of separate toilets for
girls and boysinevery school withinayear. The Government of India has introduced several
measures to improve the quality of education namely ‘Padhe Bharat Badhe Bharat’—a
foundational programme to improve early reading and writing with comprehension and
early mathematics and a focus on strengthening Science and Maths learning at the upper
primary level, ‘Rashtriya Avishkaar Abhiyan’ — a convergent framework to make Science,
Mathematics and Technology exciting for children, sharing an exemplar on continuous
and comprehensive evaluation in elementary education developed by the NCERT,
sharing learning outcomes by class and stage of education brought out by the NCERT,
conducting the 3 rounds of National Achievement Surveys for Class III, V and VIII to
track student learning outcomes, bringing out guidelines against discrimination in schools
and monitoring of States to set up decentralized grievance redressal systems under the
RTE Act.



Parameters under Right To Education in Maharashtra

Statement

State/UTs Drinking Water ~ Ramp Boundary Play Library PTR Electricity SCR
wall Ground
Andaman and Nicobar Islands 98.28 17.53 55.17 54.60 92.82 87.36 85.34 86.49
Andhra Pradesh 84.61 29.60 50.01 4549 96.27 66.17 89.80 66.97
Arunachal Pradesh 76.87 20.78 46.59 35.14 15.33 54.80 28.43 87.61
Assam 85.80 73.73 28.18 51.22 51.84 64.20 18.50 61.44
Bihar 92.11 59.58 51.62 32.21 59.05 17.00 4.60 30.36
Chandigarh 100.00 50.89 100.00 91.96 99.11 71.43 100.00 16.96
Chhattisgarh 94.63 65.73 59.48 46.35 85.58 72.36 53.20 77.66
Dadra and Nagar Haveli 100.00 50.91 38.55 30.55 99.64 50.91 96.00 71.27
Daman and Diu 100.00 67.05 89.77 40.91 92.05 79.55 100.00 70.45
Delhi 100.00 90.55 99.72 79.23 97.24 59.20 100.00 43.24
Goa 98.13 58.17 75.96 29.76 98.34 57.02 97.19 71.28
Gujarat 99.87 96.35 93.04 71.50 96.62 76.64 99.65 80.34
Haryana 99.76 73.23 96.71 77.87 99.71 66.47 98.56 75.81
Himachal Pradesh 98.89 67.88 68.11 83.97 98.22 87.38 94.34 94.01
Jammu and Kashmir 87.93 14.75 22.94 26.09 41.50 88.83 12.46 87.71
Jharkhand 90.99 4541 24.57 28.53 91.32 37.46 9.43 82.32
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Karnataka 98.44 78.42 74.43 55.53 99.61 79.64 98.66 87.35
Kerala 98.88 77.34 87.85 50.54 92.45 90.18 93.86 84.41
Lakshadweep 100.00 61.36 47.73 2727 91.73 91.73 100.00 93.18
Madhya Pradesh 91.88 60.57 3451 53.51 81.27 50.13 12.72 75.47
Maharashtra 98.91 92.26 72.68 78.05 96.39 85.24 90.96 85.25
Manipur 86.11 10.22 18.74 46.68 12.58 90.04 17.85 91.73
Meghalaya 60.14 29.52 14.55 32.05 6.77 85.52 17.79 83.33
Mizoram 94.98 57.11 63.79 53.67 91.95 90.81 70.13 94.24
Nagaland 67.92 22.55 61.81 33.19 20.82 86.82 28.08 90.13
Odisha 96.77 65.93 67.10 2433 86.77 68.49 2471 7491
Puducherry 100.00 92.38 94.69 52.66 99.77 95.38 100.00 90.07
Punjab 99.68 83.97 98.20 99.10 99.93 76.77 99.97 78.04
Rajasthan 95.03 51.36 80.12 39.21 60.04 68.12 37.85 80.64
Sikkim 95.98 4.60 26.55 64.25 31.84 98.05 58.97 96.44
Tamil Nadu 99.99 76.52 74.53 68.01 97.09 85.53 98.19 82.75
Tripura 84.99 51.65 14.53 59.89 30.63 88.36 22.46 79.69
Uttar Pradesh 96.76 83.48 59.97 69.16 76.08 44.69 45.66 72.90
Uttarakhand 94.75 58.67 82.73 50.56 89.42 78.04 72.41 89.26
West Bengal 98.12 57.82 37.87 3431 62.92 67.84 39.59 67.05
InDIA 94.14 64.94 56.98 51.89 78.29 62.05 48.86 73.53
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